Name of Corporate Debtor: HILL-ROM INDIA PRIVATE LIMITED;
Date of Commencement: 10.06.2026;
List of Stakeholders as on: 24.07.2026

List of other Stakeholder, if any (other than Financial Creditors and Operational Creditors)
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_ (Monika Agarwal)

Liquidator in the matter of

HILL-ROM INDIA PRIVATE LIMITED (Under Voluntary Liquidation)
IBBI/IPA-001/IP-P01137/2018-19/11866

Address: 205, Chopra Complex, 8, Preet Vihar

Community Centre, New Delhi-110092

E-mail id: cacsmonika.agarwal@gmail.com / liquidation hillrom@gmail.com
Mob. No. 9873924087 AFA No: AA1/11866/02/300627/109165 Valid up to: 30.06.2027
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